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12.00 Noon
ORAL ANSWERS TO QUESTIONS
Widening scope of CSR activities in promotion of sports

*166. SHRI DILIP KUMAR TIRKEY: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

(a) whether itis a fact that the All India Council of Sports (AICS) has requested the
Ministry to take up the matter of widening the scope for Corporate Social Responsibility

(CSR) activities in sports promotion with the concerned Ministry; and
(b) if so, what is the latest update in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI VIJAY GOEL): (a) and (b) A Statement is laid on the Table of the

House.
Statement

(a) and (b) Yes, Sir. All India Council of Sports (AICS) has written to the Ministry
of Youth Affairs and Sports for taking up the matter with the Ministry of Corporate Affairs
for inclusion of following areas of sports promotion in Schedule VII of the Companies
Act, 2013 regarding utilization of funds under Corporate Social Responsibility (CSR) by

the Companies:
. Training including hiring of the services of Indian and foreign coaches,
. Training and competitions in India and abroad
. Sponsoring National and International Competitions
. Creation and maintenance of sports infrastructure
. Upgradation and renovation of existing sports facilities
. Sports equipment (consumable and non-consumable)

. Sports science support including setting up Gymnasium and Rehabilitation

Centres

President, AICS had also written to Minister of Finance and Corporate Affairs for
inclusion of above-mentioned areas of sports promotion in Schedule VII of the Companies
Act, 2013.
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The Ministry of Corporate Affairs has informed AICS that Schedule VII of the
Companies Act 2013 read with Companies (CSR Policy) Rules and General Circulars
dated 18th June 2014 and 12th January 2016 issued by the Ministry of Corporate Affairs
allows the following items to be eligible under CSR:

(i) Creation and maintenance of sports infrastructure;
(il)) Upgradation and renovation of existing sports facilities; and

(iii) Sports science support including setting up of Gymnasium and Rehabilitation

Centres.

The Ministry of Youth Affairs and Sports also took up vide its letter dated 21.6.2016
with the Ministry of Corporate Affairs the issue of widening the scope of CSR activities

in sports promotion by revising the existing entry in either of the following two ways:
(a) Promotion and development of sports and games

(b) Promotion of rural sports, nationally recognized sports, Paralympics sports

and Olympic sports.

The Ministry of Corporate Affairs has vide its Office Memorandum dated 19.7.2016
intimated that the changes proposed by this Ministry would be examined by them while

reviewing amendments to Schedule VII of the Companies Act, 2013.
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SHRIMATI M.C. MARY KOM: Respected Deputy Chairman, Sir, it is a privilege

to speak in front of all the hon. MPs. First of all, I would like to wish all the participants
of the Indian contingent for the Rio Olympics. My best wishes are always with them.

Sir, what plans does the Government have to increase the Budget and promote
Olympic sports? I had been participating in international games like the Olympics and the
Asian Games. The players face a lot of difficulties like lack of proper training facilities,
a proper diet, etc. Actually, Sir, the diet that was given to us never got served at the right
time. It was only at the time that we participated in the actual competition that the food
came. During the training session, diet is not given on time. I just wanted to share that
idea and know from the Minister as to how much budgetary support could be given for

the promotion of Olympic games. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Mr. Minister, please reply.
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MR. DEPUTY CHAIRMAN: Shuklaji, let him speak. ...(Interruptions)... Let him

put the question.
7 919 == I W{) A1 A Gl L (aET). .
MR. DEPUTY CHAIRMAN: Shuklaji, I have not allowed you.
7} IToTa gared: H FelRBTS HR BT E ....(FGHH)....

MR. DEPUTY CHAIRMAN: Shuklaji, let him put the question.
...(Interruptions)... Shuklaji, don't do that. [de] i, af3ul ...(9YTS).... Shuklaji, don't
do that. el SH, QT 9 BRI ...(TGHT).... Guptaji, you put the question.
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MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: What is this? ...(Interruptions)... Shuklaji, it is not
allowed. ...(Interruptions)... You mneed not respond to Rajeev Shuklaji.

...(Interruptions)... Prem Chand Guptaji, don't react to him. ...(Interruptions)... 98 Hd

AT, AT AR DI Y| ....(FAHH).... U YIoy| ... (FGEH). ..

7t 59 == T S Sfl, $9 8189 &1 URERT © o ST 3feHT o1 <1t H gevecs
g, Sud uicRie 981 o) daar iR el ged e, omsdiua.
..(FGET)....

MR. DEPUTY CHAIRMAN: Shuklaji, you have been caught. U2 I@'QI
...(TGHT). ..
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MR. DEPUTY CHAIRMAN: Now, Mr. Minister, please reply. That is a good

question.
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sft faera M W, .. (@agm)...

sft Suwuf: S 7, 39 §Ifelyl Premchand Guptaji, don't convert it into a

discussion. ...(Interruptions)... There are other questions. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Mr. Praful Patel, Please put direct questions because
others are waiting to ask questions.

SHRI PRAFUL PATEL.: Sir, since there was a lot of discussion ... (Inferruptions)...
MR. DEPUTY CHAIRMAN: Don't go for discussion. Put straight question.

SHRI PRAFUL PATEL.: I disclose my interest. I am the President of the All India
Football Federation. I have every right to ask a question after disclosing my interest.
...(Interruptions)... Also, 1 would tell Mr. Jairam Ramesh that we fall under RTI and
we follow a National Sports Code. Therefore, we follow everything from age limit to...
(Interruptions)...

MR. DEPUTY CHAIRMAN: This is not for explanation. ... (Interruptions)... There
is no time for explanation; you put your question. ...(Interruptions)...

SHRI PRAFUL PATEL: All this was going on, and accusing other Sports
Federations is ...(Interruptions)... 1 am clarifying. ...(Interruptions)... Cricket may be one
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Put your question. ...(Interruptions)... Don't mind
that; put your question. ...(Interruptions)...

SHRI PRAFUL PATEL: Sir, everybody was being painted with the same brush. So,
I am just clarifying that we are not part of the same fraternity which Mr. Rajeev Shukla
is associated with.

THE MINISTER OF FINANCE AND THE MINISTER OF CORPORATE
AFFAIRS (SHRI ARUN JAITLEY): Your are righteously there.
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SHRI PRAFUL PATEL: Yes, righteously there!
MR. DEPUTY CHAIRMAN: Put your question. ...(Interruptions)...

SHRI PRAFUL PATEL.: Sir, the only limited issue here is that, as my friend rightly
pointed out, all Sports Federations and all sports, as such in India, face a huge shortage of
funds. I don't blame anybody, neither the Government nor any Federation because at the
end of the day limited resources are available and it is difficult to manage with them. CSR
is a good initiative. In reply to the question, the scope of CSR activity, as the Ministry
of Sports has decided or requested, has not been fully met and some requests are still
pending with the Ministry of Finance for inclusion of those activities in the CSR fund.
That reply is very clear; see the lower part of the reply. So, I request that that matter be
taken up at the earliest so as to expand the scope of CSR; otherwise, whatever has been

accepted is very ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Put your question, please.

SHRI PRAFUL PATEL: And I am thankful to the Minister also for acknowledging
that he is taking special interest in football; he is going to promote football in 25,000

schools in the country. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Don't convert it into a discussion.

...(Interruptions)...

SHRI PRAFUL PATEL.: I am also thankful that the FIFA U-17 World Cup is going to
be held next year for the first time in India, which is a good thing. Would the hon. Minister
consider setting up of a National Training Centre for football as Centre of Excellence with

the limited funds he has.
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